


















BEFORE THE HON'BLE NATIONAL 

GREEN TRIBUNAL 

SOUTHERN ZONE BENCH AT 

CHENNAI 

Original Application No.150 of 2022 

(Under Section 14 & 15 (b) & (c) r/w 

Section 

18 (1) & (2) of the National Green 

Tribunal Act 2010) 

IN THE MATTER OF: 

 Sri. S.R. Ganesh and Three others                                                           

…Applicants 

-Vs- 

 

The Chief Secretary, 

Government of Karnataka,  

and Two others                                

   

 …Respondents  

 

 

 

REPLY FILED BY THE THIRD 

RESPONDENT 

 

 

 

T.V.SEKAR, MS.No.143/1980 

COUNSEL FOR THE 3RD  

RESPONDENT 

Cell No.9381059010 

E-Mail: sekarvallam@gmail.com 


